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No. 7/fo(fafd—12)fafde—10 /2017—4338—In exercise of the powers conferred by
Second Proviso to sub-section (2) of section 14 of The Bihar Co-operative Societies Act,
1935 (as amended from time to time), The State Government excludes the Provision of

reservation of two seats in the Board of all the Block Level Fishery Co-operative Societies



2 feR 96l (3 YR , 1 S 2017
provided as per First Proviso respectively for the Scheduled Castes/Scheduled Tribes,

Backward classes and Extremely Backward Classes till further order.
This order shall come intoforce from the date of issue.
By order of The Government of Bihar,
RAJENDRA RAM,

Deputy Secretary to Government.
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